12.05.2014

1. CRL.A 813/2000

2. CRL.A 455/1998

AT 10.30 A.M.

1. CRL.A. 273/2008

2. CRL.A. 313/2014

1. CRL.A 477/2003

2. CRL.A 33/2004

HIGH COURT OF DELHI

09TH MAY' 2014

1111111117117

J-1  PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 34

(DIVISION BENCH-9)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE KAILASH GAMBHIR
HON'BLE MS. JUSTICE SUNITA GUPTA

LALITA SANJAY JAIN, VINAY ARORA
VS. THE STATE SUNIL SHARMA,

MEHBOOB KHAN @ BABU MUKESH KALIA, SUMITA KAPIL
VS. STATE RICHA KAPOOR

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE DR. JUSTICE S. MURALIDHAR

JAI PRAKASH & ORS VARUN DESWAL, AMIT CHAUHAN,
VS. STATE SIDDHARTH YADAV, VAIBHAV

SHARMA, ISHA KHANNA

AMAR SINGH BISWAJIT KUMAR PATRA,
VS. STATE ISHA KHANNA

COURT NO. 25
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE INDERMEET KAUR

KANTA PRASAD R.P. LUTHRA
VS. THE STATE FIZANI HUSSAIN
JAI PRAKASH @ GUDDU R.P. LUTHRA
VS. THE STATE OF NCT OF DELHI FIZANI HUSAIN

REGISTRAR (LISTING)



